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RC No.

02/2018
ACI 2017 A 0008
Branch : CBI/AC-l/New Delhi
uis 120B IPC and Section 9 of P.C. Act, 1988
CBI Vs. Pradeep Kumar Mishra & Ors.

28.09.2020

Matter is taken up today and the proceeding are
Bonductad through video conferencing (CISCO WEBEX) as per
~of Hon'ble High Court issued vide Circular No.
.HCIED!Q dated 15.08.2020 in view of thﬂr pandamic







. FIR No. : RC-DAI-2020-A-023

qar: u/is : 120-B of IPC r/w sec.7 of P.C. Act, 1988 ( as amended in
i 2018)

CBI Vs Ajeet Kumar Bhardwaj & Ors.

28.09.2020

Matter is taken up today and the proceeding are
‘conducted through video conferencing (CISCO WEBEX) as per
rection of an'ble {igh Court issued vide Circular No.
G/DHC/: ' 08.2020 in view of the pandemic




Copy of this order be sent to jail authority, counsel for accused
and counsel for CBI through whatsapp/email..

Signed copy of this order is being sent through whatsapp
to Ahlmad of this Court with direction to send the same to concerned
official of Distﬁct Cnurt, RADC for uploading on official web site of




